THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII-104/2001/2732 [A

From :- Smti Pronita Morang,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Smti. Shabnom Choudhury,
Member, MACT,
Kamrup, Amingaon.

—

Dated Guwahati, the 2\ April, 2025.

Sub:- Restricted holiday and Casual leave,
Ref:- Your letter No., MACT /K-A/133/2025 did. 10.04.2025,
Madam,

Yours faithfuily,

S [ -

JT. REGISTRAR {(VIGIL ANCE)

Memo No.HC.VII-104/2001/ 2733 /A, dated 20~ 04~ 2@25'

Copy to:
. The Project Manager, Gauhati High Court. qfa
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JT. REGISTRAR (VIGILANCE) B

-




